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[Shri Dassappa]

ty-ninth Report of the Esti-
mates Committee on the Mi-
nistry of Commerce and In-
dustry—Small Scale Indus-
tries—Part IT (The National
Small Industries Corporation
Limited, New Delhi).

Shri Braj Raj Singh (Firozabad):
"It is reversed in the Order Paper.
“Has it been reversed?

Mr. Speaker: Hon. Members will
"kindly see that they follow the order
put down in the Order Paper so that
“hon. Members may be able to follow.

1221 hrs,
PUBLIC ACCOUNTS COMMITTEE
FORTY-SECOND REPORT.

Shri C. R. Pattabhi Raman (Kum-
“bakonam): I beg to present the Forty-
second Report of the Public Accounts
-Committee on the Appropriation Ac-
counts (Civil) 1959-60 and Audit Re-
- port, 1961.

12.21% hrs.

.JOINT COMMITTEE ON OFFICES OF
PROFIT

FrrrE REPORT

Shri C. R. Pattabhi Raman (Kum-
bakonam): I beg to present the Fifth
Report of the Joint Committee on offi-
-ces of Profit.

12:22 hrs,

RAILWAY BUDGET—GENERAL DIS-
CUSSION—Contd.

Mr. Speaker: The House will now
proceed with the General discussion on
the Budget (Railways) for 1962-63.
:Shri Raghunath Singh was in posses-
sion of the House.

Shri Braj Raj Singh
How much time is there?

Mr. Speaker: Tmme taken is two
/hours and 55 minutes. Time left is
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two hours and five minutes. How
!on-g does the Minister or do the Min-
isters propose to take?

The Deputy Minister of Railways
(Shri Shahnawax Khan): Thirtyfive,
40 minutes.

Mr. Speaker: It is now 12.20; Shall
I call him at a quarter to two o’clock?

Shri Shahnawaz Khan: Yes.

Mr. Speaker: I will call him at a
quarter to two.
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“Railway employees should not
participate in the election cam-
paign . ..”
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“I think that they should be
given the right to participa_tg in
electioneering.”
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They cannot be Members of either
House of Parliament. They must not
take part in political campaigns. They

do not change when a Ministry goes
out of office.
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